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Rameshwar Media

������ is hereby given that our client is negotiating with 
Victoria Enterprises Limited (formerly known as 
Downtown Trading and Investments Limited), having its registered 
office address at “Vaibhav Chambers”,Bandra-Kurla Complex, Bandra 
(East), Mumbai- 400 051 �� ����� � � , for the purchase of the office 
premises more particularly described in the ������
� hereunder 
written �� ���
	���
�����	�	� �  with a clear and marketable title, free 
from all encumbrances and claims and with vacant possession.

All persons having any claim against or in respect of the said Premises 
or any part thereof by way of sale, exchange, mortgage (equitable 
or otherwise), gift, trust, inheritance, family arrangement, partition, 
partnership, maintenance, bequest, possession, lease, tenancy, license, 
lien, charge, pre-emption rights, pledge, power of attorney, guarantee, 
easement, loans, advances, lis pendens, injunction or attachment, or 
under any decree, order or award passed by any Court of Law, Tribunal, 
Revenue or Statutory Authority or arbitration or otherwise howsoever 
are hereby requested to notify the same in writing to us with supporting 
documentary evidence at the address mentioned hereinbelow also with a 
copy to email address mentioned hereinbelow within 14 (fourteen) days 
from the date hereof, failing which, the claim or claims, if any, of such 
persons shall be deemed to have been waived and / or abandoned and 
not binding in any manner whatsoever and our client shall proceed with 
the transaction.

THE SCHEDULE ABOVE REFERRED TO:
� � � �� �� � �� �� ��� �� � � � �

1. Office No. 1, admeasuring 329 square meters (RERA carpet area), 
on the ground floor, in the building known as “Pittie Chambers”.

2. Office No. 2, admeasuring 338.08 square meters (RERA carpet area), 
on the ground floor, in the building known as “Pittie Chambers”.

3. Office No. 101, admeasuring 213.08 square meters (RERA carpet 
area), on the 1st floor, in the building known as “Pittie Chambers”.

4. Office No.102, admeasuring 253.11 square meters (RERA carpet 
area), on the 1st floor, in the building known as “Pittie Chambers”.

5. Office No.301, admeasuring 420.76 square meters (RERA carpet 
area), on the 3rd floor, in the building known as “Pittie Chambers”.

6. Office No. 302, admeasuring 448.31 square meters (RERA carpet 
area), on the 3rd floor, in the building known as “Pittie Chambers”.

7. Office No. 601, admeasuring 450.15 square meters (RERA carpet 
area), on the 6th floor, in the building known as “Pittie Chambers”.

8. Office No. 602, admeasuring 420.86 square meters (RERA carpet 
area), on the 6th floor, in the building known as “Pittie Chambers”.

The building “Pittie Chambers” standing on all that piece and parcel 
of land bearing Survey No. 174, Hissa No. 1 admeasuring 2230.8 
square meters (as per CTS records) and bearing C. T. S. No. 7243-A of 
Village Kole Kalyan, in the Registration Sub-District of Bandra, District 
Mumbai Suburban.

Dated this 06th day of March, 2023.
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PUBLIC NOTICE

  

  

KALYAN DOMBIVLI MUNICIPAL 
CORPORATION  

PWD DEPT. 
TENDER NOTICE NO. 82 (2022-23) 

Tenders are invited by the Administrator, Kalyan 
Dombivli Municipal Corporation in B-1 format through  
E-tender for 16 works from the Registered Contractors with 
appropriate class. 

The blank tender forms and detailed information will be 
available on the Maharashtra's website 
www.mahatenders.gov.in from 06/03/2023 to 13/03/2023 upto 
3.00 p.m. The completed tender's are to be uploaded on or 
before 13/03/2023 upto 3.00 p.m. and the tenders will be 
opened on 14/03/2023 at 4.00 p.m. if possible. 

Right to rejects any or all tenders without assigning any 
reason there of is reserved by the Administrator, and whose 
decision will be final and legally binding on all the tenderer. 

For more details and information visit Maharashtra's 
website www.mahatenders.gov.in 

Sd/- 
City Engineer 

Kalyan Dombivli Municipal Corporation 
Kalyan

KDMC/PRO/HQ/1127 
Dt. 03.03.2023

  

  

 

 

 

(Hydraulic Engineer's Department)  

No. DyHE/PPC/9046/Panjrapur of 02.03.2023 

e-TENDER NOTICE 
The Commissioner of Municipal Corporation of 

Greater Mumbai invites online tenders for the following 
works on "Item Rate Basis" from the eligible bidders. 
The Bid Start Date & time and Bid End Date & time Is 
specified in the detailed tender notice on M.C.G.M.'s 
website under Tender section. 

The Intending tenderers shall visit the Municipal 
website at http://portal.mcgm.gov.in for further 
details of the tender. 

Sd/- 
Executive Enginaer 

PRO/2997/ADV/2022-23 (M & E) Panjrapur
Avoid Self Medication

Sr. 
No.

Bid no. Name of the work 

1. 7200049056 
Panjrapur 

Supply of bearings for pumps and 
motors at Pumping Station, 
Panjrapur..


